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GOVERNMENT OF INDIA

MINISTRY Of" SIlIPPING
LOK SABHA

UNSTARRED QUESTION NO.B93

To BE ANSWERED oN 6"' FEBRUARY,2o2o

RESIDENTIAL BUILDINGS AT MUMBAI PORT TRUST

893. SHRI ARVIND GANPAT SAWANT-

Will the Minister of SHIPPING be pleased to state'

qtdqfui-d-{{*

whether the Government is aware of the poor condition of residential

nrifaing. on leased plots at Mumbai Port Trust (MPT) and if so' the details

thereof;

whether the Government has received any memorandum/complaints from

the ten ants/residents residing in these buildings regarding exorbitant rise in

lease rent; and

if so, the details thereof and the action taken by the Government in this

regard?

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE) FOR SHIPPING

(SHRI MANSUKH MANDAVIYA)

(a) Yes, Sir. Ihere are only Five (5) such residential buildings on leased plots of

Mumbai Pori Trust (MPT) ln accordance with lease covenant entered betweetr

MPTandlessees,theonusofconstructionandmaintenanceofsuchbuildingslie

withthelessees.Further,MaharashtraHousingAreaDevelopmentAuthority

(MHADA), under MHADA Act, have powers to undertake structural repairs of such

old buildings requirlng no involvemenUNOC from MPT' These old huildings have

been declared by MHADA as 'Cessed Category Buildings' and thc lessees'

accordingly, are paying'Repair Cess' to Municipal Corporation of Greater Mumbai

(MCGM) for maintenance of their respective buildings

(b)&(c) Yes, Sir. 10 complaints received by MPT on CPGRAMS Portal in 2018 &

2019 on the rent issue have been replied The details are at Annexure'
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